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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

29 '703 -39 7?2‘
No. /Genl./West/THC/2024 Dated, Delhi the _® 3/ /%Y

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained

in Crl. Appeal No. 736/2008 (State of NCT of Delhi Vs Tarif Singh).

Forwarded copy of Letter No. 33498-33513/R.R (Civil)/Soutl/Saket/2024 Dated 28.09.2024
Bearing Diary No. 9467 Dated 30.09.2024 reccived, on the subject cited above, from Ms. Neha, Addl.
Scssions Judge (SFTC)/Ld. Officer In-Charge, Record Room (Civil), South District, Saket Courts
Complex, New Delhi along with Annexure-A (Record of 191 consigned Files of Execution Civil for year
2008-2009) for information and necessary action i.e. sending the information related to the pendency
of Appeal/Revision, if any, of the Cases mentioned in the Annexure-A (Record of 191 consigned
Files of Execution Civil for year 2008-2009) to Record Room Civil through Official E-Mail ID :

rrst.ddc@gov.in within 15 days to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts,
Delhi with the request to download the Apnexure-A. (Record of 191 consigned Files of
Execution Civil for year 2008-2009) from the Centralized Website or from the Layers for
necessary action/ compliance.

\/2.’ The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to dircct the

concerned dealing Official/Officer to upload the same on Centralized Website as well as on the
Website of West District.

3. PS to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to direct the concermed
dealing Official/Officer to upload the same on LAYERS.

(Ajay Gupta)

District Judge (Commercial Court) — 05/
Officer In-charge, General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:~ As above.
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT SAKET COURT COMPLEX, NEW DELHI.

»3 -*33 Si3
No. Sﬁq,ﬁﬂ 5 /R R (CiviD/South/Saket/2024 Dated 2%l9!1y
'1 Iy \]
P o, ? 232% !
The Ld./Prmc:pal District & Sessions Judges,
W g W Sbg{h District / South- East / New Delhi District PHC/ Rouse Avenue Courts/
TRl Gentral THC/ West 'Jj;fC/ North-West Rohini/ North Rohini/ East KKD/North-East KKD/

Shahadra KKD/ South-West Districts Dwarka New Delhi.

Sub: Compliance of direction dated 09.01.2017 of Hon’ble High Court of Delhi as confained
in Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref:- Letter/Endst.No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected SirYMadam,

It is to apprise you that record of [91] consigned files of Execution Civil for year 2008- 2009
(Annexure-A) are to be weeded out/destructed.

It is, therefore, requested that concerned Officer/Official may please be directed to inform-at
the earliest as to whether any appeal in respect of matters shown in Annexures-A are pending before
the Sessions Courts, so that the relevant record pertaining to such pending appeals may not be
destroyed.

Branch In-Charge, R & I branch is directed to upload the Annexures-'A’ with this letter on
layers to onwards transmission to the Ld. Principal District & Sessions Judge to all District courts 10
circulate the same to the appellant courts of their district and confirmation be also sent to Record
Room Civil through official e-nail id of rrst.ddc@gov.in within 15 days. If reply not received at the
stipulated time, it will presumed that there is no Appeal/Revision pending before you.

This issues with the prior approval of Ld. Principal District & Sessions Judge. South District.
Saket Courts, New Delhi.

Thanking you.

Yours faithfully.

/ { NEHA)
~ Addi. Sesbions Judge-(SFTC)

Officer In-Charge, Record Room (Civily
< (6222 C
Encl : Annexure-A (Page No.1-9) P ..D Q’g 234
28] [22

South District. Saket Courts Complex
New Delhi.
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RECORD ROOM CHIL SOUTH DISTRICT, DECIDED FILES READY FOR WEEDING OuT OF
EXECUTION NOVEMBER 2008-OCTOBER 2009
MONTH NOVEMBER 2008
NO QF
PAGES
SR. | COMPUTER |DISTRIC|EXE.ICC DATE OF SCANN
NO IDICIS NO. T NOS., us PETITIONER RESPONDENT DECIDED BY DECISION | GOSH. NO. ED DECISION
S5+ KULDEEP NARAYAN, LD
1 S0UTH 00108 | FXECUTION MAHMESI{ KUMAR DELHI VIDYUT BOARD ACJARC 17 11.2008 | 0L2008/EXE 24 RETURNED
MIS EASTERN SOFTWARE BISWARUP SH KULDEEP NARAYAN. LD
2 SOUITH 002/08 | EXECUTION SYSTEMS CHAKRABORT! ACHARC : 19 11 2008 | Q2/2008/EXE 15 RETURNED
SH KULDEEP NARAYAN, LD
3 ouUTh | 0108 EX | FXECUTION BISHAN LAL DFV PRAKARH ACHARC 17,11 2008 | O32O0SEXE. 25 RETURNLD
SH KUEDEEP NARAYAN, LD
4 SOUTH 00308 | EXECUTION S XK. SAYAL RAKESH CHAUDHARY ACUARC 1711 72008 | 04/2008/EXE 20 RETURNED
s SOUTH a17/08 |EXFCUTION K & A SECURITIES ASHOK KUMAR GUPTA | M5 RAVINDER BEDI JSCC/ASCI] 2011 2008 | 05200BEXE 20 TiC
6 SOUTH DISNE | EXECUTION K & A SECURITIES NEHA JAIN MS RAVINDER BEDI JSCC/ASC) | 20.11.2008 | OG/200%EXE 22 TiC
7 SOUTH 016/08 | EXECUTION K & ASECURITIES ANKITA GUPTA MS RAVINDER BEDI JSCCIASCY | 20.11 2008 | OF/200B/EXE. 20 Tc
8 SOUTH 01808 | EXECUTION K & A SECURITIES DEEPA KHANNA MS. RAVINDER BEDI JSCC/ASCY | 20.11 2008 | OB/200B/EXE 19 TIC
MONTH- DECEMBER 20038
CITFFINANCIAL
CONSUMER FINANCE AMRUTBHAI M
9 SOUTH 002/08 | EXECUTION INDIA PARMAR MS. RAVINDER BEDI JSCCIASC) | 02 122008 | 01/200B/EXE 25 TIC
YEAR 2009 MONTH JANUARY -2009
SH KULDEEP NARAYAN, LD
1 SOUTH 024/08 | EXECUTION | NARESH CHAND GUPTA BRAHAM PRAKASH ACJARC 03.01.2009 | D1/2009/EXE. 127 SATISFIED
SH KULDEEP NARAYAN, LD
2 SOUTH 011/08 | EXECUTION SAVITRI DEVI PNB ETC ACJARC 21 01.2009 | O2/2009/EXE 532 DAW
SH KULDEEP NARAYAN, LD
3 SCUTH 010/0B | EXECUTION | SARWAN DASS BANGE GIRISH PAL SINGH ACJARC 22.01 2009 | Q2008/EXE. 76 DA
MONTH FEBRUARY- 2009
VENUE CREDIT LEASE SH KULDEEP NARAYAN, LD
4 SOUTH 002/08 | EXECUTION NDWA LTD VIJAY KUMAR SINGH ACHARC 02.02.2009 | 0L2009/EXE 40 DAw
SH KULDEEP NARAYAN, LD
5 SOUTH 016108 | EXECUTION RAJU GUPTA AMANAT HUSSAIN ACHARC 05.02.2009 { D2/2009/EXE 20 DISMISSED
SHKULDEEP NARAVAN, LD
6 SOUTH 02208 { EXECUTION SHANTI OFVI KISHAN LAL ACHARC 15.02 2009 | 03/2000/EXE 60 DID
SH KULDEEP NARAYAN, LD
7 SOUTH 0108 | EXECUTION BISHAN LAL DEV PRAKASH ACYARC 24022009 | 04/2000/EXE 43 SATISFIED
HINA KAUSAR @ HINA SH KULDEEP NARAYAN. LD
SOUTH 004708 | EXECUTION KHATOON MOHD. KHALID AMEER ACJHARC 24.02.2009 | OS/2009/EXE. 175 SATISFIED
9 SQUTH 0109 | EXECUTION | SAXAL SUDHA SHUKLA RAM NARAIN MS RAVINDE®R BEDI ISCC/ASCY | 02.02.2009 | 0Gr200HEXE 19 DAW
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10 2OUTH 007/09 | EXECUTION | TRUE LINK FIANANCE LTD SANIAY MS RAVINDER BEDt JSCC/ASCI] 67 02.2008 | 0%2009/EXE 12 DAW
DR DR SH SANDTEP YADAV LD DISPOSED
11 SOUTH 136/08 |EXECUTION | SHAKUNTALA SHARMA DHANWANT KAUR SCURC 20 02 2009 | OB/2009EXF a3 off
MONTH MARCH- 2009
SH KULDEEP NARAYAN, LD
12 SOUTH 020/08 | EXECUTHIN SURAJ PRAKAKSH KAMLA ACMARC 1303 2009 | 01/2008/EXE 64 SATISFIED
]IS CIT) FINANCIAL SH KULDEEP NARAYAN. LD
13 SOUTH 042M8 | EXECUTION CONSUMER C KANAGARA] ACMARC 25032009 | 02/200%/EXE ] DAY/
OR SH KULDEEP NARAYAN, LD
14 SQUTH | DR 11108 | EXECUTION T.R. DHAGAT RANJEET KAUR ACHARC 03032009 | Q37Z009/EXE 4z DAW
MONTH APRIL-2009
DR SH KULDEEP NARAYAN. LD
15 S0UTH | DR 4408 | EXECUTION JOY ASSEY ARUN KUMAR TULI ACIARC 1504.2009 | OL/f2009EXE. 53 ALLOWED
o SH KULOEEP NARAYAN, LD
16 SOUTH | DRO25/08 | EXECUTION ANAND SWARQOP DEVEI ACJHARC 08.04.2009 | 02/2009/EXE 49 ALLOWED
SH KULDEEP NARAYAN. LD
17 SCUTH 002/08 | EXECUTION S. K. SAYAL RAKESH CHAUDHARY ACIARC 18 04 2009 | 03/2009/EXE £ SATISFIED
B/S ORIENT FASHION SH KULDEEP NARAYAN. LD
18 SOUTH Q05M8 | EXECUTION EXPORT BISWAJEET MEHTO ACHARE 2804 2009 | 0AZ00Y/EXE A4 SINE DIE
CITT FINANCIAL
CONSUMER FINANCE SH KLU DEEFP NARAYAN, LD
19 SOUTH 018/Q8 | EXECUTION INDIA PADMA DHAR DAS ACIARC 02 04 200% | O5/2009/EXE 4z TiIC
M5 ORIENT FASHION SH KULDEEP NARAYAN. LD
20 SOUTH 00603 | EXECUTION EXPORT SUNIL KUMAR YADAV ACNARC 2804 2009 | DGF2009/EXE 42 SINE-DIE
R SH KULDEEP NARAYAN. LD
21 SOUTH | DR 27/0B | EXECUTION ANAND SVWAROOP DEVKI ACJARC 08.04 2009 | O7/200UEXE 40 ALLOWED
CITT FINANCIAL
CONSUMER FINANCE
22 SOQUTH 02108 | EXECUTION iNDIA RAJINDER KUMAR MS RAVINDER BEDI JSCC/ASCI | 02 04.2009 | 0B2009/EXE 28 DID
CITE FINANGCIAL
CONSUMER FINANCE
23 SOUTH 026108 | EXECUTION INDIA VEER SINGH MS. RAVINDER BEDI JSCC/ASCY | 02.04.2009 | 09/20D9/EXE. 29 DD
CITIFINANCEAL
CONSUMER FINANCE MANC) PFREMNATH
24 SOUTH Q25/08 | EXECUTION INDLA MALHOTRA MS RAVINDER BED1 JSCC/ASCY | 02.04.2009 | 10/200HEXE 33 D
MONTH MAY-2009
DR SH KULDEEPR NARAYANM, LD
25 SOUTH | DR 6302 | EXECUTION ARVIND MD MEHMOOD ACYARC 02.05.2008 | DL/2009/EXE. 15 Daw
DR SH KULDEEP NARAYAN, LD
26 S0OUTH | DR 0608 { EXECUTION VIDHYA DEVI SMT KAMLA ACIARC 04.05.2009 | 02/2009EXE 43 ALLOWED
R SH KULDEEP NARAYAN, LD
27 SOUTH § DR 15/09 | EXECUTION CHANDER MOHAN DEVENDER NATH ACJARC 05.05 2005 | 03/2009/EXE 57 mMD
DR SH KULDEEP NARAYAN, LD
28 SOUTH § DR 14/08 | EXECUTION | DM PRAKASH AGGARWAL } KISHAN CHAND Sal ACHARC 2705.2009 | DA2009/EXE 76 ALLOWED
DR SH KULDEEP NARAYAN, LD
29 SOUTH | DR 1308 | EXECUTION | OM PRAKASH AGGARWAL | KISHAN CHAND SAINI ACHARC 27 05.2009 | 05/2000/EXE 76 ALLOWED
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LR SH KL DFFP NARAYAN LD
30 SO4UTH | DR 30i09 | FXECUTION SHYAM SUNDER DR SASH AHUIA AT WARC 27052009 | 06/20Q9EFXE 157 DAW
LR SH KULDEEP NARAYAN. LD
31 SOLTH | OR B9/09 | EXFCUTION [ PARVEEN ROBERTSON AMARJIEET S'NGH ACUARC 2505 2009 | 072D0WEXE 10 (B8}
OR DR SH KULDEEP NARAYAN, LD
32 SOUTH 133109 | EXLCUTION | MIS SUN-N-SEA TRADING GURDEEPR SINGH ACJARC 1405 2009 | 08/200%EXE 34 ALLOWED
SH KUl DEFF NARAYAN LD
a3 SOUTH 024/08 | EXCCUTION MANSA RAM MCD & ORS ACNARC 06 052009 | 09/2009EXE 5 oiD
SH KUl DEFP NARAYAN, LD
34 SOUTH 02308 | FXECUTION MANSA RAM MCD & ORS ACYARC 06052009 | 102009/EXE a3 oI
MIS SGS CONSTRUCTION | SUBHASH CHANDER SH KULDEEP NARAYAN. LD
35 SOUTH 009/08 | EXECUTION | & DEVELGPMENT PVT LTD PAHWA ACHARC 05052009 | 11/2000EXE 1320 SINE DIE
MONTH JUNE-2009
DR SMT AMJANA SUVAN SH KULDEEP NARAYAN, LD
36 SOUTH | DR S0/08 | EXECUTION BHATTACHARYA BHATTACHARYA ACJARC 0306 2009 | 01/2009/EXE 17 a]le}
MONTH JULY-2008
DR KHAWAIA HASSAN SH KULDEEP NARAYAN, LD
37 SOUTH | DR 3308 | EXECUTION SHAKUNTLA MALL SAINI ZIZAMI ACHARC 17 07 2009 | 01/2008/EXE 74 ALLOWED
DR KHAWAJA HASSAN SH KULDEEP NARAYAN. LD
38 SQUTH | OR 34/03 | EXECUTION SHAKUNTLA MALL SAINI ZIZAM) ACIARC 17.07 20609 | 02/2009EXE 37 ALLOWED
KHAWAJA HASSAN SH KULDEEP NARAYAN. LB
39 SQUTH | DR 35/08 | EXECUTION RAJA MALL SAINI Z1Zan ACJIARC 17.07 2009 | 03/2008/EXE. 72 ALLOWED
DR DR SH KULDEERP NARAYAN. LD
40 SOUTH 10103 |EXECUTION VP JOSHI SMT RAJ BATRA ACNARC 20.07.2009 | O4/2000/EXE. 23 [s]]3]
DR SH KULDEEP NARAYAN, LD
41 SOUTH | DR 72/09 | EXECUTION MUSHAHID SHAH TULA RAM ACJARC 22.07 2009 | GS200YEXE 31 ALLOWED
DR OR SH KULDEEP NARAYAN, LD
a2 SOUTH 17108 | EXECUTION OM PRAKASH THAK RAJ NARULA ACJARC 23.07 2009 | O8/Z2009EXE 14 DID
DR bR SUVASH SH KULDEEP NARAYAN, LD
43 SOUTH 117/08 |EXECUTION| TANUSHREE BARDHAN BHATTACHARYA ACHARC 24.07 2009 | 07/2009/EXE. 41 DD
OR SH KULDEEP NARAYAN, LD
44 SOUTH | DR 43/09 | EXECUTION R K KAINTH v D BHAG! & SONS ACHARC 2407 2009 | OB/2009/EXE. 17 ALLOWED
nR DR SH KULDEEP NARAYAN, LD
45 SOUTH iS7/09 | EXECUTION DALJEET KAUR RAJENDER GUPTA ACHARC 2507.2009 | 09/2009/EXE. 25 ALLOWED
DR DR SH KULDEER NARAYAN, LD
46 SOUTH 002i08 | EXECUTION DALJEET KAUR RAJENDER GUPTA ACJARC 2507 2009 | 10/2000/EXE. a1 ALLOWED
DR DR SH KULDEEP NARAYAN, LD
47 SQUTH 122109 | EXECUTION DALJEET KAUR RAJENDER GUPTA ACJARC 25.07.2008 | 11/2009/EXE. 27 ALLOWED
OR DR SH KULDEEP NARAYAN, LD
48 SOUTH 14009 | EXECUTION SMT SHANTIDEVI SMT TEJA RANI ACJIARC 30.67.2009 | 12/2000/EXE 30 ALLOWED
DR SH KULDEEP NARAYAN. LD
49 SOUTH | DR 91/09 | EXECUTION TEJINDER SUKHEJA SURESH Ras ACUARC 3107 2009 | 1312009/EXE. 72 ALLOWED
DR SHKULDEEP NARAYAN, LD
50 SOUTH 003/08 | FXECUTION ASHOK KAPOOR TAJ RAM ACMARC 31 07 200% | 1412009/EXE. 14 DiD
DR DR SH KULDEEP NARAYAN, LD
51 SOUTH 129/09 | EXECUTION DARSHAN KAUR CHANDRO DEVI ACJIARC 3107 2009 { JAJ2009/EXE. 51 ALLOWED
DR SUVASH SH KULDEEP NARAYAN, LD
52 SOUTH 088/09 |EXECUTION] TANUSHREE BARDMAN BHATTACHARYA ACHARC 1507 2009 | 15/200HEXE. 17 DAW

Page 3




Sheeti

SH KUL DEEP NARAYAN LD

53 HOUTH G300 FXECLLIION SHAMIN BF GLIM RAJESH MAHANA ACWARC 3107 2009 168/20091E XF q8 SATISFIEDR
M5 CIT FINANCIAL SHRULDEEP NARAVAN LD
54 HOUTH 01009 EXECUTION COUNSUNMER YAGE DUTT KAUSHIK AC UARC 17 07 2609 17720091 XE 59 311}
DR DR SH KULDEFP NARAYAN | D
6% SOUTh 048109 | FXECUTION SHY AW SUNDER DR SHASHI AHUJA ACHARC 2707 2009 | 18/2009/EXE 95 tpll4]
DR DR SH KULLUEEP NARAYAN, LD
56 SOUTR | 15009 | EXECUSION B S SHEKHAWAT SANJAY CHHABRA ACHARC 2807 2009 | 19/2009/EXE 74 ALLOWED
M Sh KLILDEEP NARAYAN, L D
57 SOUTH | M1407 [EXECUTION VIDYA DEW! CHUNNI LAY ACMARC 17.07 2009 | 20/2009/EXF 55 SATISHFIED
5B S0UTH | 095/00 [EXECUTION| UNMTED BANK OF INEHA ASHOK KUMAR M5 RAVINDER BEDt JSCC/ASCY| 2507 2009 | 2U2003/EXE 3 [s1]s}
CITI FINANCIAL
CONSUMER FINANCE
59 SOUTH | 0130% |EXECUTION INDIA NITAI CHAKRABORTY | MS RAVINDER BEDI JSCCIASCI| 31072009 | 22/2009/EXE. 28 DISMISSED
GAMBIT LEASING &
60 SOUTH | 07309 | FXECUTION FINANCE AZ KHAN MS RAVINDER BEDI JSCC/ASCS | 3107 2008 | 23/2009/EXE. | 50 SATISFED
MIS CHAWLA
61 SOUTH | 02108 | EXECUTION INSTALLMENT ANIL & ANR MS RAVINCCR BEDI JSCCIASCY | 3107 2009 | 24/2009EXE 49 DID
MIS CHAWLA
62 SOUTH | 02208 | EXECUTION INSTALLMENT T H KINAL MS. RAVINDER BED! JSCC/ASCY | 31.07 2009 | 25/2009/EXE 54 o1 ]
KALINID COLONY
RESIDENTS WELFARE
63 SOUTH | 020108 | EXECUTION MCD ASSOCIATION MS RAVINDER BED! ISCCIASCY | 30.07 2008 | 26/2009/EXE 56 SATISFIED
/5 MANN FINANCRE
64 S0uUTH | 02009 |EXECUTION LEASING SURINDER SINGH | MS. RAVINDER BEDI JSCCIASCY | 22.07.2009 | 27/2000EXE a5 SATISFIED
SH KULDEEP NARAYAN, LD
GS SOUTH | 00309 | FXECUTION | M/S TRUE LINK FINANCE MUZIB KHAN ACVARC 1807 2009 | 2B/2009/EXE. 28 SATISFIED
SH KULDEEP NARAYAN, LD
66 SOUTH | 039/09 | EXECUTION OM PRAKASH 1SHU ARORA ACHARE 2407.2008 | 29/2009/EXE. 75 SATISFIED
MONTH AUGUST-2009
DR- DR SH KULDEEP NARAYAN, LD
67 SOUTH | 193/08 |FXECUTION| DR AHMED ALl KHAN A5 PRAKASH SAINI ACMARC 28.08 2009 | D1/2009/EXE 15 DIt
DR.O26/0 DR SH KULDEEP NARAYAN, LD
68 SOUTH 8 EXECUTION [ M/S SITA SINGH & SONS | RAMESH KUMAR BEHL ACHARC 21.08.2008 | O22009EXE. 2t DD
DR SH KLILDEEP NARAYAN, LD
69 SOUTH | DR 26/08 | EXECUTION HIBAZ-UR-REHMAN KISEHLAN ACUARC 2108.2009 | D3200HEXE. 82 ALLOWED
DR SH KULDEER NARAYAN, LD
70 SOUTH | DR 36/09 | EXECUTION BRI BHUSHAN BRAHMO DEVI ACHARC 21.08.2009 | 04/2009/EXE 53 ALLOWED
DR SH KULDEEP NARAYAN, LD
71 SOUTH | DR 37/08 | EXECUTION RAVINDER KUMAR SATPAL AC)ARC 21082009 | OS2009/EXE. 81 ALLOWED
DR 14140 Ccr M/ SANT RAM DARSHAN SH KULDEEP NARAYAN, LD
72 SQUTH L] EXECUTION LAL DAWESLHIWARL EVI ACUARC 20.08.2009 | 06/200MEXE 7] ALLOWED
DR ABNASH CHANDER SH KULDEEP NARAYAN, LD
73 SOUTH |DR 62108 | EXECUTION GOPI RAM GANDHI ACJIARC 21082003 | O7/200MEXE 8 o
7 SH KULDEEP NARAYAN, LD
4 SOUTH 6508 | EXECUTION KANTA SAWHNEY NEERA CHOPRA ACYARC 21.08.2000 | 08/2009/EXE 8% SATISFLED
DR DR SH KULDEEP NARAYAN, LD
75 SOUTH 148/08 | EXECUTION K.D SAHNI PREM KUMAR VERMA ACJARC 28082008 | 05/2000/EXE 32 ALLOWED
DR SH KUILIDEEP NARAYAN, LD
76 SOUTH |DR 35/0% [ FXECUTION SHEELA MEHTA SANTOSH DEVI ACHARE 20.00.2009 | 10/2000/EXE 24 ALLOWED
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SH KULDEEP NARAYAN LD
77 SOUTH 358 | FXECUTION SANDHYA DEV SUJIT DUTTA ACJARC 21 08.2009 1 HZDOQE XE. i1 DAW
R SH KUL DEEP NARAYAN LD
78 SOUTH IpR 198/09] FXFCUTION VED PRAKASH SHANTI CHAWLA ACIARC 2808.2000 | 12/2009/EXE 15 [05]
SH KUL DEEP NARAYAN. LD
79 SOUTH n2uog | EXECUNON | LALIT MOMAN AGARWAL AVIMLA MALHOTRA AL_JARC 13082009 | 1V2008/EXE 93 ALLOWED
DR SANIEEY KUMAR . SH KULDEEP NARAYAN, LD
80 SOUTH | pR 103/098] ExFCUTION UPAGHYAY PRABHA MISHARA ACYARC 06.08.2009 | 14/200UEXE 26 DAW
R SH KULDFEP NARAYAN. LD
81 SOUTH | DR 40109 | EXECUTION SANJEEY SETH! MANOHAR LAL ACIHARC 07.08 2000 | 15/2009/EXE 19 ALLOWED
DR VIJAY INDER KUMAR SH KULDEEP NARAYAN, LD
82 SOUTH [DR 23408 | EXECUTION SHARMA RAVI VERMA ACHARC 10082009 | 16/2009EXE 36 ALLOWED
DR VIJAY INDER KUMAR SH KULDEEP NARAYAN, LD
83 SOUTH | ur 2ams | exeLunun SHATMA LAV VERMA ACHNPC 10082000 | VIPNAAFXE 3 attOWEN
DR SH KLULDEEP NARAYAN, | D
84 SOUTH DR 125/0%] EXECUTION BRL) BHUSHAN BRAHMO DEVI ACVARC 1008 2009 | 18/2009/EXE 7 ALLOWED
oR SH KULDEEP NARAYAN. LD
85 SOUTH | DR 55/09 | EXECUTION UMAKANT RAO TE) PAL ACYARC 1308 2009 | 19/2009/EXE by DIy
L WS NEW SILVER LINES|  SH KULDEEP NARAYAN, LD
86 SOUTH | pR 32/00 | EXECUTION NARESH BHOJWAN! TRAFERS ACI/ARC 28.08.2009 | 20/2009/E XE » ALLOWED
CHTI FINANCIAL
CONSUMER FINANCE
87 S0uUTH | opov/os | ExECuUTION INDIA MEHBOOB KHAN MS RAVINDER BEDI JSCC/ASCY | 06.08.2009 | 21/2009/EXE 18 DID
CITI FINANCIAL
CONSUMER FINANCE
88 SOUTH | 01308 | EXECUTION INDIA BISHWA NATH GHOSH | M5 RAVINDER BED) JSCCIASC] | 06,08.2009 | 22/2009/EXE. 17 DIn
CITI FINANCIAL
CONSUMER FINANCE
89 SOUTH | oo0a/a8 | EXECUTION INDIA UPENDER SINGH | MS. RAVINDER BEH JSCCIASC) | 06.08.2008 | 23/2009/EXE 19 3] [s]
CITI FINANCIAU
CONSUMER FINANCE RAJESH KUMAR
a0 SOUTH ao?0B | EXECUTION EINDIA SHARMA MS. RAVINDER BEDI1 JSCC/ASC) | 06 08 200D {1 24/2009/EXE 19 DD
CHI FINANCIAL
CONSUMER FINANCE
9 SOUTH { o148 | EXECUTION INDIA MOHD IBAL MS. RAVINDER BEDI JSCC/ASC) | psop.200a | 25°2009EXE. | 21 niD
92 SOUTH | oaems | EXECUTION | M/S GOLIFINANCE LTDQ | SANGEETA CHOHAN | MS. RAVINDER BEDI JSCCIASC] | 01 08.2000 | 26/2009/EXE 2 SATISHFIED
CITI FINANCIAL
CONSUMER FINANCE
93 SOUTH | 011208 | EXECUTION INDIA KISHAN LAL MS RAVINDER BEEN JSCCIASC) | n6.08.2009 | 2W2009/EXE. | 2t DID
CATI FINANCIAL
CONSUMER FINANCE
94 S0UTH | moma | ExecuTion INDIA RAM NIWAS MS RAVINDER BEDI JSCC/ASC) | 06.08.2000 | 2872009/EXE 21 DID
CITIFINANCIAL
CONSUMER FINANCE
95 SOUTH | oooaoa | ExECuTION INDIA KULDEEP SINGH M5 RAVINDER BEDI JSCCIASCI | np.08.2000 | 29R2009EXE 20 DID
CITI FINANCIAL
CONSUMER FINANCE
96 SOUTH | 000608 | EXECUTION INCHA JAMES JOHN MS RAVINDER BEDI JSCCIASCJ | 06.08.2009 | 3W2009/EXE. 20 Db
CITI FINANCIAL
+ CONSUMER FINANCE
9 SOUTH | 01108 [ EXECUTION INDIA UMESH KAPOOR | MS RAVINDER BEDI JSCC/ASCI | o5 08.2000 | 3L/2009/EXE 24 pID
CIT! FINANCIAL
CONSUMER FINANCE
98 SOUTH | o308 | EXECUTION INDIA ARCHANA MALHOTRA | MS RAVINDER BEDI JSCC/ASC) | 06.08.2009 | 32/2002/EXE. 18 DID
CITI FINANCIAL
CONSUMER FINANCE MANJEET SINGH )
99 SOUTH cogiog | EXECUTION INDIA JAKHAR MS. RAVINDER BEDI JSCOASC) | 06.08.2009 | 3F2000/EXE. 22 [a}{s]
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CITI FINANCIAL
CONSUMER FINANCF
1c0 SOUTH 06709 | EXETUTHIN INDIA MADAN LAL PRAJAPAT | MS RAVINDER BFL» J3CC/ASC) | 12 08 2009 | 34ZC0WEXE n DISMISSED
101 souTH | plioe | Fxecunion KAV BHUSHAN SUBHASH KUMAR | MS. RAVINDER BED! ISCCIASCI | 1208 2009 | 35200UEXE 19 DI
CITI FINANCIAL
CONSUMER FINANCE GIRDHAR! L AL
102 SOUTH 6302 | EXECUTION INDIA NARAYANA M5, RAVINDER BEDI JSCOJASCI | 17 08 7000 | 36/2009/EXE 1 DISMISSED
CIT1 FINANCIAL
CONSUMER FINANCE
103 SOUTH 0058 | EXECUTION INDIA DATTAR SINGH M5 RAVINDER BEDIISCC/ASCY | g5 08 7000 | IM200S/EXE 21 Mb
104 SOUTH [DR. 13708] EXECUTION RAKESH KUMAR ST VIDHYAWATI  |SH SANDFEP yaDAavID SCURC| 20082009 | 3B2009EXE 54 ALLUWED
MONTH SEPETMBER-2009
DR SHEULDEEP NARAYAN LD
105 SOUTH | bR 196/09) EXECUTION SHYAM LAL VERMA ASHOK BHALLA ACJARC 25 09 2009 | OU2009/EXE 0 ALLOWED
OR NS INDER SINGH & SH KUI DEFP NARAYAN. I D
106 SOUTH DR 169/09] FXECUTON | MALATHI RAJAGOPALAN SUDESH KAUR ACVARC 25 09 2009 | 02/2005/EXE 9 ALLOWED
SH KUIDEEP NARAYAN, 1 D
107 SOUTH |DR 312108 EXECUTION ANITA GUPTA YASHPAL SINGH ACIUARC 2309 2000 | O3/2009/EXE 4 ALLOWED
SH KULDEEP NARAYANM, 1D
i08 SOUTH | 004/08 | EXECUTION SWARSWATI DEVI GURCHARAN $INGH ACJIARC 11 09.2009 | 04/20087EXE B9 SATISFIED
SH KULDEER NARAYAN, 1 [
109 SQOUTH 10108 | EXECUTION AMIT TRIKHA SMNARSE ACNARC 1809 2009 | OS/2009/EXE 8 SATISFIED
SH KULDFEP NARAYAN, LD
110 SOUTH 53109 | EXECUTION | WS GOLI FINANCE LTD WVISHAL CHAUHAN ACHARC 25.00.2009 | O6/2009EXE a7 SATISFIED
SH KULDEEP NARAYAN, LD
111 SOUTH | 03108 | EXECUTION SHIV LAL DEEPAK PANDEY ACJARC 75.09.2009 | 0#2009/EXE 19 ALLOWED
DR SH KULDEEP NARAYAN, LD
112 SOUTH [ DR 19/09 { EXECUTION |  SUMEDRA BHARDWAJ MANISH SAREEN ACJARC 11.09.2009 | OBJ20DSIEXE 54 ALLOWED
SH KULDEEP NARAYAN, LD
113 SOUTH | DR. 32/08 | EXECUTION MIS HHASIN & CO SARLA GOEL ACJIARC 1109.2009 | 0200U/EXE El] ALLOWED
RAJINDER KUMAR SH KULDEEP NARAYAN, LD
114 SOUTH DR 168/09 ) EXECUTION RAKESH BANSAL GUPTA ACHARC 11.09.2009 | 10/2008/EXE 31 ALLOWED
DR SH KULDEGP NARAYAN, LD
115 SOUTH DR 124109 | EXECUTION MOHSING AKHTAR HAJ SHARAFAT ULLAH ACJARC 11.09.2009 | 1VZDOEXE 22 ALLOWED
BR SH KULDEEP NARAYAN, LD
116 SOUTH | DR saim | EXFCLAON BHIM SINTH SETIA SUNIL LUTHRA ACJIARC 11 09 2004 | 12/2009EXE 17 DISMISSED
DR SH KULDEEP NARAYAN, LD
117 SOUTH | DR 65/039 | EXECUTION ANITA KAMLA ACMARC 11 09 2009 | 13/2009/EXE. 14 ALLOWED
DR SMT. MURTI DEWI 2 RAM SH KULDERP NARAYAN. LD
118 SQUTH | DR.46/08 | EXECUTION MURTI DARU RAM AGGARWAL ACVARC 11.09 2009 | 14/2009/EXE 69 ALLOWED
PR SH KULDEEP NARAYAN, LD
118 SOUTH | DR.18/08 | EXECUTION | RAJEEV KUMAR SHARMA BEENA RAMI ACYARC 11.09 2009 | 1S/2008/EXE. 35 DD
DR SH KULDEEP NARAYAN, LD
120 SOUTH |DR 170/08] EXECUTION DALIEET KAUR RAJENDER GUPTA ACJARC 11097009 | 16/2009/EXE. 27 ALLOWED
DR MIS WALIA ENGINEERING SH KULDEER NARAYAN, LD
21 SOUTH | DR 899 | EXECUTION CORGPRATION PINKY @ URMILA ACHARE 18 08.2000 | 17/2009/EXE. 26 DD
SH KULDEEP NARAYAN, LD
122 SOUTH |DR.0090B | EXECUTION NAVIN JAIN RAJEEV SOBT ACHARC 1800.2009 | 18/2009/EXE. 23 ALLOWED
SH KULDEEP NARAYAN, LD
123 SOUTH |DR 007/08 | EXECUTION NAVIN JAIN RAJEEV SOBTI ACYNARC 18 09.2009 | 19/Z00HEXE 24 ALLOWED
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LR SH KULDEEP NARAYAN. LD
124 SUUTH DR 204100 | EXFLUTIDN MOHAN DASS PALIA WATI ACJARC 25 092008 | 20/2009/EXE 15 ALLOWED
LR SH KULDEEP NARAYAN, LD
125 SOUTH |DR 172109 | EXFCUTION | RAMESEH CHAND SHARMA SHALKIN KHAN ACJIARC 25.08.2009 | 2U2009/EXE 19 ALLOWED
SH KULDEEP NARAYAN, LD
126 SOUTHK (DR 116/09] EXECUTION]  SHIMLA RANI BHALLA SATYA NGGARWAL ACHARC 25 09 2609 | 2270NNFXF a5 ALLOWE D
DR SH KULDEER NARAYAN. LD
127 SOUTH | DR 59/09 | FXECUTION SAVITRI DEVH GREGORY C RA ACHARC 25.00.2009 | 23200WEXE 56 oD
DR M/5 INDER SINGH & SH KULDEEP NARAYAN, LD
128 S0UTH [DR 58A/08] EXECUTION A RAJGOPALAN SUDESH KAUR ACHARC 25.09.2009 | 24/7D09/EXE. 24 ALLOWED
CIT1 FINANCHAL
CONSUMER FINANCE
129 SOUTH 028/09 | EXCCUTION INDIA BIPUL KALITA MS RAVINDCR BEDI JSCC/ASCI | 14.09.2008 | 25/20D00/EXE 37 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
130 SOUTH | H2209 | EXFCUTION INDIA MANOJ KR DASS | MS RAVINDER BEDH JSCC/ASCJ | 1409 2009 | 26/2000/EXE 25 DISMISSED
CIT1 FINANCIAL
CONSUMER FINANCE
131 SOUTH | 020008 | EXECUTION INDIA RAJ KISHORE SINGH | M5 RAVINDER BEDI JSCC/ASCY | 14 09 2009 | 27/2009/EXE 24 DISMISSED
CITI FINANTCIAL
CONSUMER FINANCE
132 SOUTH | 01409 |EXECUTION INQIA MD. ABDUL HAQUE | S RAVINDER BEDI JSCC/ASCY | 14.09.2009 | 2B/2009/EXE 24 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
133 soutH | o1oe | Execution INDIA NIRMAL ARYA #5. RAVINDER BEDI JSCCIASCY | 14.09.2009 | 29200%/EXE 23 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
134 SOUTH | 01509 |EXECUTION INDIA TOYBUR RAMMAN | MS. RAVINDER BEDI ISCC/ASC) | 14.09.2009 | 30/2009/EXE. | 24 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
135 SOUTH | 01709 | EXECUTION INDIA PRABAL KUMAR DAS | MS. RAVINDER BED! JSCCMSCY | 14.00.2000 | 3U2009EXE. | 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
136 SOUTH | 020009 | EXECUTION INDIA MUMPT PAUL MS RAVINDER BEDI JSCC/ASCI] 14.09 2000 | 32/2009/EXE. 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
137 SOUTH | o26m9 |Execunion INDIA DIPAKAR DAS MS. RAVINDER BED! JSCC/ASC) | 14.09.2009 | 332009/EXE 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
138 SOUTH | 022108 | ExEcuTion INDIA GAUTAM BASFORE | MS RAVINDER 880 JSCC/ASCI | 14.08.2009 | 34/2009/EXE 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
139 soutH | meng |ExECUTION INDIA BISWAIIT DHAR MS. RAVINDER BEDI JSCC/ASC) | 14.09.2009 | 35/2009/EXE. 35 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
140 SOUTH | 025109 | EXECUTION INDIA RAJEER KR DAS MS. RAVINDER BEDI JSCC/ASCY | 14.09.2009 | 3G/2000/EXE. 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
141 SOUTH | 0214109 | EXECUTION INDIA GAUTAM DAS MS RAVINDER BEDI JSCC/ASCY | 14.09.2009 | 3W200WEXE. | 25 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
142 SOUTH | 016/09 [EXECUTION INDIA APARAJITA GOGO) | MS. RAVINDER BEDI JSCCIASC) | 14.00.2009 | 38/2009/EXE. | 24 OISMISSED
CITIFINANCIAL
CONSUMER FINANCE
143 SOUTH | 024/08 | EXECUTION INDIA BHABESH MEDHI | MS. RAVINDER BEDI JSCC/ASCY | 14.09.2009 | 332009/EXE. | 25 DISMISSED
M/S DEUTSCHE POSTBANK|  ASHOK KUMAR
144 SOUTH 89108 [ EXECUTION HOME FINANCE TANTWAR MS. RAVINDER BEDI JSCCIASCJ | 11.09.2000 { 40/2009/EXE. 20 DISMISSED
MIS DEUTSCHE POSTBANK
145 SOUTH B6/08 | EXECUTION HOME FINANCE LAXMI BHATT MS. RAVINDER BEDI JSCCASCY | 11.00.2008 | AL2009/EXE. | 20 DISMISSED

Page 7




Sheetl

MIS DEUTSCHE POSTBANK!

RAJENDRA KUMAR

146 SOuTH 87/08 | EXECUTION HOME FINANCE SRIVASTAVA MS RAVINDER BEDY JSCCASCY | 11 09 7oge | 42/2009EXE. 21 DISMISSED
M/S DEUTSCHE POSTBANK
147 SQUTH 88/09 | CXECUTION HOME FINANCE PUSHPA HARIYALE | M5 RAVINDER BEDI JSCC/ASC | 1109 2009 | 43/7009/EXE 20 DISMISSED
CIiTt FINANCIAL
CONSUMER FINANCE
148 SOUTH 11708 | FXECUTION ININA MANC SHARMA MS RAVINDER BEDI JSCL/ASCI ] 22 00 2009 | 44/2009EXE 13 DISMISSED
CIT) FINANCIAL
CONSUMER FINANCE RAJESH KUMAR
149 SOUTH 116/08 | EXECUTION INDIA SHARMA MS. RAVINDER BEDI JSCC/ASCY | 22 00.2008 | 45/2009/EXE, 19 DISMISSED
150 SOUTH | 004100 | FXECUTION| MISK&ASECURITIES | SUSHE KUMAR AHUJA | MS RAVINDER BEDI JSCC/ASCI | 03.09.2009 | AGI2009/EXE 27 DISMISSED
151 SOUTH 00108 | EXECUTION | MIS K & A SECURITIES NITNI SALWAN! MS RAVINDER BEDI JSCC/ASCI | 03.09.2009 | A7/2009/EXE, 26 DISMISSED
ORIENTAL BANK OF
152 SOUTH | 03108 | EXECUTION COMMERCE M/S SUKESINI PILLA) [ MS RAVINDER BED) JSCC/ASC] | 02 09.2009 | 4BZODIEXE 17 mnD
ORIENTAL BANK OF
153 SOUTH 32/08 | EXECUTION COMMERCE T K RAJAN MS RAVINDER BED1 JSCCASC | 02 09.2009 | 19/2009/EXE. 19 DID
ORIENTAL BANK OF
154 soutH | o3 | ExEcunion COMMERCE MANJU KHERA MS RAVINDER BEDI JSCC/ASCY | 02 09.2008 | SOVZOOBEXE. 22 DID
MIS HYCO PRODUCTH
155 SOUTH 8309 | EXECUTION SHASHI HASIIA PVT LT MS. RAVINDER BEDI JSCCIASCS | 0169 2000 | SUZD0/EXE. 50 DA
156 SOUTH | 003/09 | EXECUTION| M/SK&ASECURITIES | MOHAMMAD QADEER | MS. RAVINDER BEDI JSCCIASCJ | 03.09 2009 | 52/2000EXE 27 DISMISSED
157 SOUtH | 002109 | EXECUTION| MISKE A SECURITIES | NITIN KUMAR SANTANI | MS. RAVINDER BED! JSCC/ASC) | 03.09.2009 | 53I2009EXE. 30 DISMISSED
SHW BIRLA HOME
158 SOUTH 97/08 | EXECUTION FINAMCE SUKUMAR MUKHERJEE] MS. RAVINDER BED1 JSCCIASCY | 03.09.2009 | 54/2009/EXE 28 DISMISSED
EHW BIRLA HOME
159 SOUTH a6/03 | EXECUTION FINANCE J. KIRUBAKARAN M5. RAVINDER BEDI JSCC/ASCJ) | 03.09 2009 | SS2009/EXE 28 DISMISSED
CITIFINANCIAL
CONSUMER FINANCE
160 SOUTH } 109109 | EXECUTION INDIA SACHIN RAMESH | MS. RAVINDER BEDI JSCC/ASCI | 05.09.2008 | S6/2009/EXE 25 DISMISSED
CITI FENANCIAL
CONSUMER FINANCE
161 SOUTH | 107/09 | EXECUTICN INEMA KASHINATH DAS | 5. RAVINDER BEDI JSCTIASCY | 056.09.2009 | ST/2009EXE. 23 DISMISSED
CITI FINANCIAL
CONSUMER FINANCE
162 SOUTH | 108/09 | EXECUTION INDIA NAMITA RANI GOSH | #S. RAVINDER BED JSCC/ASE) | 05 09 2009 | SBI2009/EXE. 22 DISMISSED
MONTH OCTOBER-2009
SH KULDEEP NARAYAN, LD
163 SOUTH | 012/08 | EXECUTION SHOBHA SINGH ARTIROY ACJIARC 30 10.2009 | QU2009/EXE. a3 SATISFIED
SH KULDEEP NARAYAN, LD
164 SOUTH 49/09 | EXECUTION FARZANA KAUSAR ABDUS SAMI ACJARC 09 10 2009 | O2/2000/EXE. 64 DiSMISSED
SH KULDEEP NARAYAN, LD
165 SOUTH | DR 05/08 | EXECUTION VIDYA DEVI KALAWATI ACHARC 30.10.2009 | O3/2009EXE 36 ALLOWED
SH KULDEEP NARAYAN, LD
166 SOUTH | DR 48/08 | EXECUTION LAKHMI CHAND PARVEEN DEVI ACHARC 05.10.2008 | 04r2009/EXE 22 ALLOWED
= SH KULDEEP NARAYAN, LD
167 SOUTH 60/08 | EXECUTION|  AAR KAY FIN-LEASE AA KHAN ACHARC 09.10.2009 | 05/2009EXE 41 SATISFIED
SH KULLEEP NARAYAN, LD
168 SOUTH | DR.128/08| EXECUTION RATISH MAURYA KRISHAN KUKREJA ACMARE 23.10 2009 | OG/2009/EXE 18 ABATED
DR SH KULDEEP NARAYAN, LD
169 SOUTH |DR.147/09| EXECUTION ISHWAH DAYAL MADAN LAL ACNARC 30.10.2009 | O7/2009/EXE. | 29 DD
OR SH KULDEEP NARAYAN, LD
170 SOUTH | DR 94/00 | EXECUTION SHYAM SUNDER DR SHASHI AHUIA ACYARC 30.10 2000 | OH/2009/EXE. 15 s
OR SHYAM MURARI KRISHAN KUMAR SH KULDEEP NARAYAN, LD
171 SOUTH |DR 219/09| EXECUTION SABHARWAL GUPTA ACHARC 30.10.2008 | 0%/2003/EXE. 15 ALLOWED
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DR SH KULDEEP NARAYAN, LD
172 SOUTH {NR 21309| FXECUTION] SUMEDHA BHARDWA] MANISH SAREEN ACJIARC 30 10 2008 | 10/2009/EXE 25 ABATED

DR SH KULDEEP NARAYAN, LD

173 S50LTH DR 192/09{ EXECUTION NALINI DUTTA NAGINDER SHARMA ACYVARC 3010 2009 | 1VZ2C0NEXE 22 ALLOWED
DR SH KLl NFEP NARAYAN, LD

174 SOUTH | DR 12700 ] EXECUTION RATISH MAURYA KRISHAN KUKREJA ACJIARC 2310 2009 | 1272009/EXE. 17 ABATED

LR SH KULDEEP NARAYAN, LD

175 SOUTH | DR 20108 | EXECUTION MTNL PUSHPA V1) ACHARC 23.102009 | 1H2009/EXE 39 ALLOWED
DR SH KULDEEP NARAYAN, LD

176 SOUTH |OR 223109 ] EXECUTION KAPIL SACHDEV DIPAK DAS GUPTA ACJIARC 30.10 2009 | 14/2009/EXE 39 ALLOWED
DR SH KULDEEP NARAYAN, LD

177 SOUTH DR 126/08| EXECUTION NALINI DUTTA NAGINDER SHARMA ACJIARC 3010 2005 | 15/200%EXE 28 AlLOWED
DR SH KULDEEP NARAYAN, LD

178 SOUTH |DR 222600 | EXECUTION LITENDER KUMAR SHARMA LAJWANTI ACNARC 30 10 2009 | 1672009/EXE 12 ALLOWED
SH KULDEEP NARAYAMN, LD

179 SOUTH |DR 227009| EXECUTION | MIS PARVEVA & SONS PRITIPAL SINGH ACJARC 30.10 2009 | 1772009/EXE 23 ALLOWED
DHARMENDER SH KULDEEP NARAYAN. LD

180 SOUTH JDR.235/09{ EXECUTION ASHOK KUMAR KACHHWAHA ACHARC 30.10 2009 | 18/2008/EXE 24 ALLOWED
DHARMENDER SH KULDEER NARAYAN, LD

181 SOUTH | DR 133408 | EXECUTION ASHOK KUMAR KACHHWAHA ACJARG 30.10.2009 | 19/?D09JEXE. 43 ALLOWED
DR SH KULDEER NARAYAN, LD

182 SOUTH |0OR 202000 EXECUTION | NARINDER PAL SINGH SUDESH KUMARI ACVARC 23102009 | 2072009/EXE. 33 ALLOWED
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